IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.JApplicant

Date :

19.01.2026

— Court]amount
Case No.
Fee

1 |s. K. MISHRA |3834/2026|19.01.2026 |[WP(C)/11988/2025 [10 | c |
2 |s. K. BEHERA|3842/2026|19.01.2026 |WP(C)/34923/2025 |10 | c |
3 ?éliATHY 3843/2026(19.01.2026 WP (C)/36057/2025 |10 C
g oot 13865/2026/19.01.2026  0JC/8798/1992 7 U
5 [oanod KUMAR 13g66/2026(19.01.2026  |ABLAPL/4504/2023 |7 U
6 |S BEHERA 13880/2026(19.01.2026 |[RFA/159/2003 7 | SR
7 |S BEHERA 13881/2026(19.01.2026 |FAO/429/2003 0 | SR
'8 |R N SAHOO  [3882/2026(19.01.2026 |[WP(C)/27759/2024 |7 | SR
|9 |s MOHARANA [3883/2026(19.01.2026 |MATA/248/2022 0 | v
4.00,3%4
10 |[M R BARIK  |3884/2026(19.01.2026 |GUAP/14/2025 10 PAPER U
LESS
11 |P S DAS 13885/202619.01.2026  [WP(C)/824/2026 |10 | v
|12 |M MOHAPATRA [3886/2026|19.01.2026 |[WP(C)/10426/2014 |10 | o
13 |P K LENKA  [3892/2026(19.01.2026 |WP(C)/27301/2024 |10 | c |
SARAT KUMAR
14 | 3900/2026|19.01.2026 |WP(C)/1639/2025 |10 c
15 ﬁiﬁiiigiiDA 3902/2026(19.01.2026 |WP(C)/1135/2026 |10 C
L6 | e 3903/2026(19.01.2026 WP (C)/1137/2026 |10 c
L7 | 3904/2026[19.01.2026 WP (C)/1139/2026 |10 c
|18 |P K DASH 13905/202619.01.2026 |0JC/3181/1989 7 | v
19 |J PRADHAN  |3906/2026(19.01.2026 |ABLAPL/4051/2021 |10 | o
20 |J C BARAL  [3907/2026(19.01.2026 |RFA/76/2004 0 | v |
21 |H K BHOL 13908/202619.01.2026 |0JC/9449/1993 0 | v |
22 |p D NAIK 13909/202619.01.2026  |ABLAPL/320/2026 |10 | v |
23 |s. SAMAL 13910/202619.01.2026 |[FAO/267/2024 0 | c |
24 |p D NAIK 13911/2026(19.01.2026 [WP(C)/1677/2026 |10 | v |
S. K.
‘25 L ADMAN ‘3912/2026‘19.01.2026 FAO/267/2024 ‘10 ‘ ‘c ‘




26 |A K NAYAK  |3914/2026(19.01.2026 |WP(C)/35458/2025 |10 | v |
27 |L K NAYAK  |3915/2026(19.01.2026 |WP(C)/36668/2025 |10 | |
28 |M K MOHANTY [3916/2026|19.01.2026 |CRLREV/384/2025 |10 | |
‘29 S TANATK ‘3917/2026‘19.01.2026 WP (C) /17673/2025 ‘10 ‘ U ‘
30 |P K MISHRA |3919/2026(19.01.2026 |CRLMC/4996/2025 |10 | v |
31 |P K MALLICK [3920/2026|19.01.2026 |[WP(C)/21229/2025 |10 | |
132 |A SAHOO 13921/2026(19.01.2026 [WP(C)/140/2026 |10 | v |
133 |A SAHOO 13922/2026(19.01.2026 [WP(C)/261/2026 |10 | v |
134 A SAHOO 13924/2026(19.01.2026 [WP(C)/142/2026 |10 | v |
135 |A SAHOO 13925/2026(19.01.2026 [WP(C)/859/2026 |10 | v |
36 |» saHOO 13927/2026(19.01.2026  |[WP(C)/47/2026 0 | CHEN
37 |s K BISWAL [3928/2026|19.01.2026 |WP(C)/30469/2025 |10 | o
138 |P BEHERA 13929/2026(19.01.2026 |WP(C)/636/2026 |10 | oo
39 [RS RANIRN13930/2026(19.01.2026  |cRLMC/167/2026 |10 U

|40 |H K MOHANTA [3931/2026|19.01.2026 |WP(C)/452/2026 |10 | c |
|41 |s DAS 13933/2026(19.01.2026 |WP(C)/37179/2025 |10 | c |
a2 [SPR0J KUMAR 13934/2026(19.01.2026  [we () /32473/2025 |10 c

143 |k JENA 13937/2026(19.01.2026 |CRLMC/2720/2023 |10 | c |
|44 |T K MOHANTY [3938/2026|19.01.2026 |RSA/309/2015 0 | c |
‘45 gé?Aigiiii ‘3940/2026‘19.01.2026 WP (C) /10195/2013 ‘10 ’ ’c ‘
|46 |K.N.SAHOO  [3942/2026|19.01.2026 |WP(C)/1381/2026 |10 | c |
|47 |P. K. LENKA [3944/2026|19.01.2026 |WP(C)/654/2026 |10 | c |
|48 |H. K. PATRA [3945/2026|19.01.2026 |CRLMC/168/2026 |10 | c |
49 |H. K. PATRA |3946/2026(19.01.2026 |CRLMC/175/2026 |10 | lc |
50 |P. K. BARIK [3947/2026|19.01.2026 |ABLAPL/14708/2025/10 | c |
51 |J K CHHOTRAY [3948/2026|19.01.2026 |RSA/242/2019 7 | oo
|52 |J K CHHOTRAY|3949/2026(19.01.2026 |RSA/333/2022 0 | oo
53 |C R NAYAK  |3951/2026(19.01.2026 |COPET/30/2007 0 | u |
‘54 o nATE ‘3952/2026‘19.01.2026 CRLREV/787/2013 ‘10 ’ ’c ‘
|55 |P BEHERA 13953/2026(19.01.2026  |[WPC (OA) /1225/2017 |7 | v |
|56 |I PANDA 13954/202619.01.2026 |WP(C)/15667/2006 |10 | v |
57 |A K RAY 13955/202619.01.2026  |[WP(C)/14954/2021 |10 | v |
|58 |P K LENKA  [3956/2026|19.01.2026 |BLAPL/14250/2023 |10 | S
59 |P K LENKA  [3957/2026|19.01.2026 |BLAPL/14254/2023 |10 | S
60 |P K LENKA  |3958/2026|19.01.2026 |BLAPL/14255/2023 |10 | S
61 |K DAS 13959/202619.01.2026 |RFA/76/2004 0 | v |
62 |P K LENKA  [3960/2026|19.01.2026 |BLAPL/14295/2023 |10 | v |
63 |P K LENKA  [3961/2026|19.01.2026 |BLAPL/14436/2023 |10 | v |
|64 M PANDA 13962/202619.01.2026 |CRLREV/168/2021 |10 | v |
|65 |M PANDA 13963/202619.01.2026 |CRLREV/168/2021 |10 | v |




66 |J K PADHIARY|3964/2026(19.01.2026 |WP(C)/13659/2023 |10 | v |
67 |J K PADHIARY|3965/2026(19.01.2026 |CONTC/5971/2023 |10 | v |
|68 |M PANDA 13966/2026(19.01.2026 |CRLREV/168/2021 |10 | v |
69 |M PANDA 3967/2026(19.01.2026 |CRLREV/168/2021 |10 | |
70 |P N NAYAK  |3968/2026(19.01.2026 |WP(C)/7094/2006 |10 | v |
|71 |L SAHOO 13969/2026(19.01.2026 |FAO/907/2018 0 | v |
72 |A DAS 13970/2026(19.01.2026 |WP(C)/14548/2020 |10 | v |
73 ymurramngay 397172026 /19.01.2026  MACA/24/2021 10 U

74 |A K MOHANTY [3972/2026(19.01.2026 |WP(C)/30876/2021 |10 | v |
75 omnparma  |3973/2026(19.01.2026  |FAO/317/2016 10 U

76 |J N PANDA  [3974/2026(19.01.2026 |CMP/32/2026 0 | SR
|77 |H K MOHANTA |3975/2026|19.01.2026 |CRLREV/1072/2025 [10 | o |
78 |S N MISHRA [3976/2026|19.01.2026 |CRLMC/139/2026 |10 | SR
79 |a X ROUT 13977/2026(19.01.2026 |WP(C)/1326/2026 |10 | SR
|80 |C R NAYAK  [3978/2026|19.01.2026 |CMP/2091/2025 0 | o |
81 |C R NAYAK  [3979/2026|19.01.2026 |WP(C)/36615/2025 |10 | o
82 |S B UDGATA |3980/2026|19.01.2026 |CMP/1639/2025 0 | oo
83 |U K PANDA  |3981/2026|19.01.2026 |WP(C)/596/2026 |10 | oo
84 |P NAYAK 13982/2026|19.01.2026  |CMP/891/2024 0 | oo
|85 |S.K.SUNDARA [3983/2026|19.01.2026 |CRLA/1462/2025 |10 | c |
86 |L K MOHARANA|3984/2026(19.01.2026 |CRLMC/2356/2024 |10 | oo
187 |P BEHERA 13985/202619.01.2026  |CMP/73/2026 0 | u |
88 |T R DAS 13986/202619.01.2026 |ABLAPL/319/2026 |10 | lc |
89 |S ACHARYA  |3987/2026(19.01.2026 |WP(C)/37564/2025 |10 | u |
90 |T R DAS 13988/202619.01.2026  |ABLAPL/301/2026 |10 | lc |
91 |s K PATI 13989/202619.01.2026 |[WA/1525/2025 0 | v
92 |T R DAS 13990/2026(19.01.2026 |ABLAPL/299/2026 |10 | c |
|93 |» SUNDARAY [3991/2026|19.01.2026 |ABLAPL/13423/2025[10 | o |
194 |M.K.MOHANTY [3992/2026|19.01.2026 |CRLA/51/2026 0 | c |
[ | | ITotal 919

NIC




